FORM A

PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liguidation Process) Regula_tions, 2017

FOR THE ATTENTION OF THE STAKEHOLDERS OF GENUINE CONSTRUCTIONS PRIVATE LIMITED

1. Name Of Corporate Person GENUINE CONSTRUCTIONS PRIVATE
LIMITED

2. Date Of Incorporation Of Cdrporate Person 21-08-1995

3. Authority Under Which Corporate Person Is Registrar of .Cornpanies Dethi

Incorporated/Registered

4. | Corporate Identity Number/Limited Liability Identity [U74899DL1995PTC071707
Number Of Corporate Person

3. Address of The Registered Office And Principal Office

{If any) Of Corporate Person A-258, Defence Colony New Delhi 1 10024
6. 11;1qu1dat10n Commencement Date Of Corporate 09.06.2023
erson .
7. | Name, Address, Email Address, Telephone (Name of Liquidator: Gagan Gulati
Number And The Registration Number Of The |Reg. Address: A-179, First F loor,
Ligquidator Sudershan Park, New Delhi 1 10015.

Emailaddress: gdvocategulati@gmail.com,
Mob: +91 9717999399

Registration Number: S :
IBBI/IPA-002/1P- N0O0893/2019- 020/12832

8. Last Date For Submission Of Claims 08.07.2023 '

Notice is hereby given that the GENUINE CONSTRUCTIONS PRIVATE LIMITED has commenced voluntary liquidation
on 09.06.2023

The stakeholders of GENUINE CONSTRUCTIONS PRIVATE LIMITED are h'ereby called upon to submit a proof-of
their claims on or before 08.07.2023 to the liquidator at the address mentioned against item 7. :

The financial creditors shall submit their proof of claims by electronic means only in Form C, All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Form B for Operational Creditor, Form C by Financial Creditor, Form D hy workman or employee, Form E by
Representative of workman /employee, Form F by other stakeholders. :

. Submission of false or misleading proofs of claim shall attract penalties. /
} T/ eg.No.
(D Bgsl%ﬁgDzl
- . Y LET0)
LIQUIDATOR FOR GENUINE CONSTRUCT S PR ]
. o

Date: 14t of June, 2023
Place: New Delhi
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sisdc da a Indian Bank

L IEHEIC]

ALLAHABAD

Zonal Office Lucknow, New Building, 2nd Floor, Hazratganj, Lucknow-226001,

PERFECT MEGASTRUCTURE

PRIVATE LIMITED
GIN: U45200DL2090PTC 208279
Ragisterad Office- F-58, 2nd Floor, Jagat Puri,
Mear Gyan Sarcvar School, New Delhd-110051
Email- secretariali@countygroup.in
Phone Mo, 9899270803

“FORM NO., INC-26™

[Pursieant to rule 30 of the Companies
(Incorporation) Rules, 2014
Proposed change of registered office of
Personiv Contact Centers India Private
Limited from National Capital Territory
af Delhi to State of Maharashtra
Bafare the Central Gawarnment, Raganal
Direclon Morthern Reglen of New Desl,

PPN SHIVALIK SMALL FINANCE BANK LTD.

‘ Registerad Office ; 501, Salcon Aurum, Jasela District Centre, Maw Delhi - 190025
CH : UES300DL2020P LC36E02T

REGISTERED POST A/D & SPEED POST/COURIER/E-MAIL

DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY

Ph. 0522-2286272, 2287283, Fax: 0522-2288033, E-mail id: zolucknow@indianbank.co.in
NOTICE OF SALE E-AUCTION

Form Mo. INC -246
In the matter of the Companies Act, 2013,
Sectlon 13(4) of Companies fct, 2013 and

In the matter of Companies &ct, 2013 Seclion
134} ol Companies et 2013 and nebe 3005)(a)
af Companigs Incorporation Rules, 2014

INTEREST ACT, 2002

Diate: 04-05-2023

Notice in intended sale under rule 8(6) of The Security Interest (Enforcement Rules) 2002 under the Securitisation and Reconstruction of Financial Assets “}‘f,‘;‘iﬂﬂlﬂ;{,f*ﬁjﬂ:?{f‘ o m:ﬂfn!, of 1.Mr. Amir Ahmed Slo Zameel Ahmed (BorrowerMortgager)

Rio Near Bus Stand . Moh Shekhzadgan, Nanauta Dehat, Disti-Saharanpur Litar Pradesh
247452

2.Mr. Bittu 5lo Late Krishna Pal Singh (Guarantaor)

RioMaoh Shekhzadgan, Manauta Dehat Distt-Saharanpur Uttar Pradesh 247452

3.Mr. Shyam Singh 5/o Rambhazan Singh (Guarantor)

Personiv Contact Centers India Private Limited
having its registered office al 208 Kushal Bazsar,
32-33 Nahru Place New Delhi-110019, India.

oApplicats
Motice i henaby given 1o the General Public thal
the Company propose to make an applicaban to

and Enforcement of Security Interest Act-2002
Wheraas, the Authorized Officer of Indian Bank (Erstwhile Allahabad Bank) had faken consiructive possession of the following property / ies pursuant to the notice
issued under Sec 13(2) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 in the following koan accounts with right
tosell the same of "AS ISWHERE IS, AS ISWHAT IS, AS IS WHATEVER THERE IS basis for realization of Bank's dues plus interest as defailed hereunder and whereas

Before the Central Government, Regional
Director, Morthern Ragion, Mew Delhi
And
In the matter of Perfect Megastructure Private
Limited having its registered office F-58, 2nd
Flogr, Jagat Puri, Near Gyan Sarovar School,

. : : : . : A . : : : e tol _
cansaquent uF:-lf:: failure Lo .repay the Ques. the undelrsug red in exercise of power conferred under Section 13(4) of the said Act platform provided by the Senvice Provider, Naw Delhi-110051 - The Patiticier Elﬂl.:a! Gu{geTrrl-am .E&glma-lﬂlmﬂ.;:l% NE:‘.h;anrn Rio H.No. 122, Village Dahadi Nanauta, Distt Saharanpur, Utiar Pradesh 247452
contact & detail for Symbolic Possession of property is available at present. NOTICE e -E;Liﬁit';- e E;EE;"E'?:;]'T;F i SEVRE N Rocysiiitada

: : : Malica is heraby givan to the Ganeral Public that | Jalleration of Clauge 11 of the Memorandum ol his e : -1 4
Mame & Address of the \ DLﬂ-fDarnan.li HNEF ”E:EHEHFM Date E T'F”E T:f tha company propeses to make application | |Associalion of the Company in terms of Special This isin reference to yourloan ac qunt number — 101341003287 and 101346510589
o, : Description of the Immovable Dt. of Possession Notics | ol Zarmes! Money SR SO the Cantral Government under section 13 of the | [Resalufian approved by tha Mambers at tha Exira- Al:muntunlhe name of H!' ﬁ.rrllr ﬁthmE'd
' Director({s)/Guarantor(s : fur EMD_ ale & Time albaraon of the Memorandum of Association of | |day of June, 2023 to enable the Campany to
e e s o S AR N, s e W R R )R e e e — e
rancn . Allgan passed & the Extra Ordinary Genargd Maetin = = =
1 Mir Frahnd P!HSI‘I Srivastava Sfo Mr. | EM of House no- 141135, Vikas Magar Extension 04.03.2023 a) Rs. 95,03,1000-| Till 19.07.2023 held an Thursday, May EEFE?H_:'?! 10 enahle 1r|é :AHI‘!RP‘-EHTEH. rest el 1 e affctd Credit facilities sanctioned | BL-RETAIL TRADE SMALLTL, OD-GENERAL
3 ey z e ' A s Sy, R AT, Campary ta ch its Registerad office from | |80y person whose interast & likely 1o be affecte: . ]
Vijay Prakash Srivastava (Borrower! | Lucknow, P at measuring area 61,13 Sqmir. situated 18.05.2023 b) Rs. 8,51,000-] at 10.00 AM T::?E hlia-:nc::lna{iCa;irlg;;?l';rfhtr?g;nelhiI:-Emgi'ﬂ[:ate by the proposed change of the registenad office Sanctioned Amount RS.E.?E.W:W .
Mortgagor), Address: 14/135 & 141135 | at Vikasnsion, District- Lucknow in the name of Mr. Vijay Rs. 53607900 cI6127853725| to 05.00 P of Uttar Pradesh with in the jurisdiction of ;2"‘9 ;TF:U-- r-'la;-'aﬁah:Ej-;‘B!EBF_l?; lhﬂu'ﬂf-;-‘t; (Rupees Five Lakhs Seventy Five Thousand Only]
Vikas Nagar Exlension Lucknaw Prakash Srivastava Sio Mr Sheetal Sahay. Boundaries: | .. o0 04032023 | iFsc: IDIB00OHSE1 | Till 20.07.2023 Ragistrar of Companias, Kangur, Ustar Pradash”, ¢nr£;n:|m?m[fu;m -:]'-;af:! -f::-tllege-!!'.:eﬁs-:}":--?eg:l Outstanding/ Payoff Rs.4,60,000/- (Rupees Four Lakhs Sixty Thousand
Mr. Vijay Prakash Srivastava Slo Mr | East- House no- 141114 & Housea no 1401 15, Wast- Road, | with further Interest > i | m. M-ﬁH Any person whase interest is ikely io be affected | by registened post of hisiher chigctions suppartid Amount Only)
Sheetal Sahay (GuarantoriMongager), | yorth-House no- 14/134, South- Housa no- 147136 Cost other Charges azratgan) oran ; by the proposad change of the registerad office | |by an affidavit stating the nature of his/her interest :
Address: 14/135 & 147136 Vikas Nagar & expenses thereon d) Rs. 10,000-| to 05.00 PM of the Company may defiver aither on the MCA- | land grounds of opposition to the Regional The above accounts have been sanclioned a credit faciity of Rs.5,75,000/- [Rupees Five

Director al the address Northern Regean, B-2
Wing, 2nd Floor PL Deen Dayal Antyocday
Bhawan, CG0 Complex, New Delbi=1100)
within fourteen days of the date of publlicatian of
this nolice with a copy Lo tha applicant company
al its reglsterad affice &t the address mentioned
below

Personiv Contact Centers India Private Limited

208 Kushal Bazaar, 32-31 Mehru Place
Naw Daelhi=-110013.

For Personiv Contact Centers

2 portal (www . mea.govin} by filing investar
compaing farm or caused 1o be delivenad of send
by ragistengd posd of hisfher objections supparbed
by an affidait siating the natra of hes/har irderest
and graunds of opposition to the Regional
Director-Martharn Region, Minestry of Corporats
Affalrs, B-2 Wing, 2nd Floor Pt Ceendayal
Andyoedaya Bhawan, TGO Complax, Mew Dalhi-
110003, within Fourtsen days from the dats of
publication of this naotice with a copy ta the
applicant company at its registered office & the

EM of House no- 14135, Vikas Nagar Extension
Lucknow, LLP al measurning area §1.13 Sgmir. siluated
at Wikasngion, Destrict- Lucknow in the name of Mr
Prabodh Prakash Srivasiava S'o Mr. Veay Prakash
Srivastava, Boundarles: East- House no- 141113 &
House no 14/114, West- Road, North- Houss no-
14135, South-House no- 14437

Extension Lucknow Lakhs Seventy Five Thousand Only) vide Sanction letter from branch at NANAUTA, the

sama oan accounts have been running unsatisfactory for quite sometimes and you are,
therefora, n defaul &5 you have failed to take sieps to reqularizefadust your account n
respect of such debt as stated herein above. In view of the said default, your scoount has
been classified as a non-periorming assat on 02-05-2023 in the books of accounis as
maintained in reguiar course of business and in accordance with Resanvse Bank of India
drectives and guidelines in this respect. Accordingly, we. herety, recal all abovementionsd
Loan/Advance/Credit {zcilifes and call upon vou all jointty and severally to make good, pay

ranch : Ayurvedic College (6160)

of o ELENERITnCEN AT S HIOH N EON | 5] e SR i ﬁ.ﬁgﬂurangah?d FEResE: vk 04.12.2021 3) Rs. 17,98,00001 Till 19.07.2023 adiress mentaned above India Private Limited and credit all and every of tha dues, as on 03-05-2023 outstanding thera against-
e e foork | folaiass) i CemmhRgs Izt [ 0.062022" | bR 180.000F bt For and on behalf of the Board crutika Mahoeh okl | 29amegating to Rs.4,60,000/- (Rupees Four Lakhs Sixty Thousand Only) along with
Hariyapur, Bast-272127 Rs. 11,57,445.00 c) 8127853725 : Perfect Megastructure Private '-"“L;:: Dats - 13062023 Company Secretary| | TUure interestand incidental expenses/cost etc.on the security ofthe secured assets, within
Address- Plot No. 10A, Khasra Noo 855 I.I.I:::?'l ?:ﬂn:e::zlftﬂeﬂsl IFSC: IDIE‘EH"“HEE‘I Till 20.07.2023 Amit Modi | [F1ace : New Delhi  Membership No.: F10033 a period of 60 ﬂ.E!jIEfrl:!lﬂ thEi.ﬂEItE ¢frE'DE'.I|:HI:Ith5h¢t|¢E failing which the Bank shall Ia.k.i—‘:
Aurangabad Jageer, Ward- RajabijiPassi Gost other Clisrges 1= aan) Seanch at 10.00 AM Place: Delhi Director #f such actions including taking possession of the secured assels and execute requisite
Tehsil- Saroini Nagar, Lucknow-226002 & expenses thereon d) Rs. 10,000/-| o 05.00 PM Date: 13.06.2023 DIN: 01126335 deeds, documents and indentures of transfer by way of lzase, assignment or sale, &3 shal

Address: F-28, Preet Wihar, Vikas Marg,

ba deemed expedient, for realizing the sacured assets as mentionad here below, in

For verification abc_:ut be document, property E. inspection thereof, the intending bidders may contact Indian Banl_-t |Er3twhilq Allahabad bt oo conformity with provisions of Section 13 and other provisions of the A,
Bank), above mentioned Branch, Lucknow during office hours before on 17.07.2023 and for auction related query intending bidders may Descrintion of Secured Prope
bove mentioned Branch. o porys i
il et Equitable Mortgage on the Property: Freehold Commercial Property Measuring
For downloading further details and Terms & conditions, please visit : (1) hitp://www.ibapi.in (2) htps://www._mstcecommerce.com 11" Floor. North Side. R-Tach Park 138.69 Sq. Yards. i.e 116.17 Sq. Mirs. Situated al Mohalla Shekhzadgan Kasba

Manauta Pargana, Tehsil- Rampur Maniharan, Distt Saharanpur, registered in
revenue records of Bahi No-1 , Jild No. 273, Page No. 351 to 370, Serial No, 1938,
Dafed 30-03-2010, In the name of Mr. Amir Ahmed Sio Zameel Ahmed.

Immovable AssefziProperty Bounded by-

THE BORROWER(S)/GUARANTOR(S) ARE HEREBY NOTIFIED ABOUT THE SALE NOTICE UNDER THE SARFAESI ACT, 2002
INDIAN BANK (erstwhile Allahabad Bank)

HELIﬁN EE YWeatern E:.:DIIEEE Highway, Goregaon {East) Mumbai- 400083
EELLEE TR PDSSESSION NOTICE (for immovable properties)

Wheraas, the Authorised Oficer of Reliance Assel Beconsinedion Company Limibed
acting in its capacity as INB RARC 030 Trust vide Agreement dated 22.03.201T under

Place : Lucknow, Date : 14.06.2023

the Securtisation and Reconstructon of Flnancial Assets and Enforcement of 13 15 FL Wi W H T Munirai
Sacurity Inferest Act, 2002 and in exercise of powers conferred under secton 13(12) East Rasta 15 F1 Wide & DUS&FG i !m'
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand Morth House of Fakre Alarm South Plot of Muntait

notice dated 23.06.2022 calling upon the borrower and guarantors to repay The
amount within 80 days from the date of receipt of said notics.

Thar borrawer and guaraniors having [aled to fepay the amounl, nobice is heraby
given to the bosrower and guaranitors and the public in general that the undersigned has
laken possession of the property described hersin below in exercise of powers confenred
an him under saction 1304 ) of the said Act read with rule 8 of the said Act on 12,086,202 3.
The borrowers and quarantors in particular and the public in general 5 heseby
caubioned not to deal with the properly and any dealing wilh the proparty will ba
subject 1o the charge of Rellance Asset Reconstruction Company Limited for the
armount and interes] herean

You are also put on nobice that in terms of section 13 {13) of the Act you shal nof transfer by
sale, lease or otherwisa the said secunity property detadad in mentionad above of this notice
without oblaining written consent of the Bank, Any noncompliance of Section 13(13) of the
saud act is an offence punishable under Section 20 of the Act

The notice is without prejudice o the Bank's nght to initiabe such other actions or legal
procaadings, as it deams necassary under any apphcable provisions of kw. Further the
Bank reserves #s night lo initiate civil or other aclionfprocsedings a5 may deemed

qp TATA CAPITAL FINANCIAL SERVICES LIMITED

TATA FRegd Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam
I'.1.5|r-:| Lower Parel, Mumbai — 400013, CIN r'J-".Llhu1riI}I.'H'1IIL'HF'LE1H""-EE

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(As par Appendix IV raad with Rula 8[1) of tha Security Interest Enforcament Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the Tata Capital Financial
Servicas Lid. under the Sacurtization and Recansiruection of Financial Assats and

[ POSSESSION
il oSt HDB FINANCIAL SERVICES LIMITED jarvsin
Registered (Mfice: Redhike. 2nd Floor, Lew Garden Rioad, Mavrangoure. Shemdabed, Gurat, Pin
Ciodec 380008 Branch Office: ; HDE Financial Servicas Limited. Tajpuriya Palace, Above Kajeria
tilas, Mear Kukral Pul, Beside Zarsta Showroom, Shakli Magar, Feizabad Road, Lucknow 226016
Whereas, The Authorised Qfficer Of Hdb Financial 3endces Limited Under The Securitization And
Reconstruction Of Financial Assests And Enforcement OF Sacurily Inbarest Act, 200 (84 0F 2002)
And In Exercize Of Powers Conferred Under Section 13012) Read With Rues 3 OF The Security
Interest (enforcement) Rules, 2002 Issued Demand Notice To The Bomower's As Detaied

Enforcement of Security Interest Act, 2002 and in exercise of powers conferred
under secton 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules,
2002, issued a Demand Motice dated 19.01.2023 as below calfing upon the
Borrowers to repay the amount mentioned in the natice within 60 days from the date
of the said notice.

The Borrowers, having failed to repay the amount, notice is heraby given to the
Borrowers, in particular and the public, in general, that the undersigned has taken
Symbolic/Constructive Possession of the property described herein below in
exercise of powers conferred on him under Section 13{4) read with Rule 8 of tha said
Act,

The Borrowers, i particular, and the public in general, are heraby cautioned not 1o

Heraundar, Calling Upan Thea Barrowsrs To Repay The Amaunt Menbioned In The Said Nolice
With All Cogls, Charges And Expenses Till Actual Date OF Payment Within 60 Days From The
Date Of Receipt OFf The Same, The Saad Borowerco-bomower Having Failed To Repay The
Amaunt, Molica s Heraby Given To Borowen'ca-bormawer And The Public In Genaral That The
Undarzigned In Exarcize OF Powsrs Confemed On 1L Under Section 13(4) Of The Said Acl Bhw
Rule & Of The Said Rules Has Taken Symbalic Fossassion Of The Property Described Hersunder
Cn Tha Dale Manlioned Alengwith. The Bommowers In Pardicular &nd Public In Genaral Ara Heraby
Cautionad Mot To Deal With Tha Propesty And Any Daaings With Tha Property Wil Be Subject To
The Charge OF Hdb Financial Services Limited For The Amound Specified Herein Wih Future
Interest, Cosls And Charges From The Respeclive Dale, Details Of Barrpwer! Co-
borrowerguarantors, Lean Accounl Mumber, Loan AmcunbLdatails Of Secunty, Date Of Demand
Motice, l:la.rrrau:l -l".nmunt Date ‘JfF‘-::-ss&ssmnﬂre Gr-.-er Herem Eel-:-l.-.'

The borrower's attention is invited to provisions of Sub-Section 8 of Section-13 of the
AcL inrespectof tirme avadabbe, o redesm he secuned assels

Borrowers /Guarantors

Description of the properiies morigaged

1. Smit. Anuradha Wio Shri
Narender Pal Singh

{Through its Prop. Smi.
Anuradha Wia Shri
Harender Pal Singh) and

3. Shri Marender Pal Singh
/0 3h. Vijay Singh

All that piece and parcelof the Plot Area is 50.00:5q.
Yards, Shuated Within Khasra No,
2. Mis Anuradha Cotton Bag| Village Ror Mohalla Vigaynagar, Modinagar Tehsil
hModinagar & Distl. Ghaziabad. Bounded of the =aid
property are 8s under Morh- Rasta 25 Fest Wids,
Soulh- Properly of Smil. Anwrading, Easl Plol of
Babli, Wast- Schoal of Wsekanand Public School.

357 (M) of

appropriate in addition to action contemplated in the instant nobice for recovering in duss in
abowe mentbioned Loan Account

Your kind atiention is imited fo provisions of sub-Section (8] of Section 13 of the SARFAES]
Act whereunder you can lender the entire amoun! of outlstanding dues along with fulure
interest and iIncidental expensesicost etc incurred by the Bank only til the date of pubhcation
of the nofica for sale of the secured assat{s) by public auction, by inviting quodations, tendar
from public or by peivate treaty. Pleasa also node that if the entire amouent of cutstanding dues
along with future interest and incidental expensesicos! atc. incurred by the Bank is not
tendered before publicabion of nofice for sale of the secured assets by public auchon, by
inviting quatations, tender from pubdic or by private treaty. vou may not be entitied to redeem

o AMB'TFHWEB* AMBIT FINVEST PRIVATE LIMITED

5. | Lguicalion Comrencement Dale O | (EL06.2083
| Coporate Peson _
= | Name, Address, Emall Address, Harme of Liquidaice: Gagen Culal

. | Acdress of The Regstered Offica And. | A-258, Datance Criony Mew Delni 110024
Principal Ofice {F anyl Of Corporate

Parson

Tedaphona Number And The Ragisraton | Aeg. Adidresa: A-178, First Floon Sudershan Fark,

E the sacured assel(s)
; : e ; i Amount Of's
deal with the property and any dealings with the property will be subject to the charge ACEDUHT mgm g} LOAN .MIDLHT 4) DATE m.- mu Hm 5, ELAIMED B ' Ty el i e - ; i
: : orrower's atlention & imited o provisions of subsaction (8] of saction 13 of the Act, in
of the Tata Capital Financial Services Limited, for an amount referred to below along AMOUNTIN INR; EIBET'“LE OF EEEUHI‘HEE 7) DATE OF POSSESSION Er?d Iliutsliﬁ.ﬁtmﬁr[& 5?1?5};:?: EEE I-D?Ekggz-rzhrea i respect of fime available, to redeers the secured Asselis) I:
with interest thereon and penal interest, charges, costs ete. from date of demand NAME OF THE BORROWER & CO-BORROWERS: Shri Guruji Agency - 15 Agovind Magar || | = L X s ' "o
notice. Mathura Mathura-281001 Uttar Pradesh - Usha Singhal - 15 Govind Nagar Mathura  Mathura ; Sd/- Yours Truly,
Laan £ Obli Amount of Date of Utttar Predash- 281001 - Girraj Kishor - 23 A Sector B Govind Nagar Mathura  Mathura Uttar || | Date : 12.06.2023 {Authorised Officar) Diate: 04.05.2023 Authorisad Officar
Name o igor(s) _ A Pragdash- 261001 - Nand Kishor Agrawal - 13 15 Agovind Magar Mathura ~ Malhura Uttar || | Place : Ghaziabad Rellance Asset Reconstruction Cempany Limited Place: NOIDA Shivalik Small Financa Bank Lid
Account Legal Heir(s)/Legal Representative(s) Demand  |Constructive] || Pracesn- 281001, LOAN ACCOUNT NO. £855410; LOAN AMOUNT: Rs 4450000/ (Rupees
No. Naotice Possession Forty Four Lakhs Fifty Thousand Only): DEMAND NOTICE DATE: 15.02.2023 : AMOUNT
- b CLAIMED:R:. 3784 322/ [Rupees Thily Seven Lakh Eighty Four Thousand Three Hundred &
II:?E-FELE ‘él:n Hf Har?andar Verma, Sfo Mr. -f'-l'l'l:ﬂ HE; ; 120620231 N Twenty Two Only} s of 13.03.2023 and future contractual interest til actual realization FORM A
ghVerma; (2) Mrs. Prem Verma, WioMr. | 42 56 T06/- tngather with incidental expenses. cost and charges efc ;DETAILS OF SECURITY:ANl The
00001 |Mahender Verma and (3) Mr. Rahul Place And Parcel Of Property North Part Of Plat No . C- 15 Baaring  Measuring 72 S Mirs FUBL": ﬁ""ﬂ“" CEMENT
Siuated At Bankey Govind Nagar Sector B Tehsi & Distt Mathura Owned By Girraj Rishor And {Reguianon T4 of the insofwenoy and Bank Ly B of il (eohaniany Diguiinion Process) HE RD HOUSING FINANCE LIMITED
10687 | Verma,S/o Mr. Mahender Verma All RIO. Nand Kishor ice Sale Deed No. 194 Daled 17.01.2022 Registered With Sub Registrar Reguitians, 2017) .
10 |H.R. - 244-245/6, Pul Pehladper, Badarpur, Mathura, BoundedAs: North - Rasta , South - RestPart Of PlotNo. C- 15, East PlotNo. C- 16 Regd. Office: 03, Community Centre, Basant Lok, Vasant Vinar, New Deli - 110057,
South Delhi, Delhi- 110044; Also At B-307, , West - Rast Part OF Plat Mo, C- 15 : 7) DATE OF POSSESSION: 12.06,2023 FOR THE ATTENTION OF THE STAKEHOLDERS OF HeroHousing Branch Office: 27, Community Centre, Basant
Ground Floor, Chittaranjan Park,  Delhi- H;Qhaﬂtrilmﬂhﬁmwgﬁﬁ &'}dr'c-?ﬁi?“ﬂ ﬂ-lre t:nerlimu;:d '::ah!lec uﬁ’" T_m::m Tulm{:mal_‘egg GENUINE CONSTRUCTIONS PRIVATE LIMITED Finance Lok, Vasant Vihar New Delhi-110057.
naone EAMaEno ITeQUNR NI L I Inkarasl S5 Memuirsad RErsinaooa Im sl Yenm
ol Daye Of This Nolice Filing Which The Lindersigned Shall B Consiraned To Taka Actin Linder The At PUBLIC NOTICE (E - AUCTION! EOR SALE OF IMMOVABLE PROPERTY
HOUSE NO. 1177-A/HIG, FIRST FLOOR, SECTOR 23, H.B. COLONY + The At o : - i isi : N E R AT A
' ' ' ¢ N.B. . Ty Erlorci The Ahose-mentiongd Securites, [borrower's Attention Is Inwited To Provisions Of Sub- . | Narme OF Comporate Parson GENUINE CONSTRUCTIONS PRIVATE LIMITED
FARIDABAD, HARYANA-121001, MORE PARTICULARLY DESCRIBED IN [ |section 8 Of Section 13 n;ﬂ Th%ﬁlm |1r-3 T-‘“‘EET'T’T ﬂ; T “:“"L““QT R Tha s;fur_ad 5Tl Of nceeporsiion Of Coporais— | 21.08.1935 [UNDER RULE 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]
CONVEYANCE DEED DATED 08.02.2008, EXECUTED IN FAVOR OF MR. PREM ‘T::mw_iﬁéﬂmﬁﬂi E; A -*;:;'E;; Ea}eilj.easu:gf Euﬁmﬂ%aﬁvnfml Eﬁ'gﬂmﬁ?ﬂﬁipﬁmﬁ | Person | _ _ NOTICE FOR SALE OF IMMOVABLE PHOPERTY MORTGAGED WITH HERQ HOUSING FINANCE
VERMA. BOUNDEDAS: NORTH: 1176ASQUTH : OPEN SPACE EAST :ROAD | | compiznce OfSectian 1213} 01 The Act k= Purishable Untier Section 29 0f Tne Said Acd . | Authory Under Which Comorale | Regisiar of Compenes Deth LIMITED{SECURED CREDITOR] UNDER THE SECURITISATION AND RECONSTRUCTION OF
WEST : 1175A , o - SR — . | Parson ks incomormadFagistensd _ _ _ FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002,
L Ly : E - : Place: Lucknow 5di- For HOB Financial Services Limited, Liaksiity lchertlity Mumbser OF Corponste Tthsr lagal heirs! representatives thatl the below described immavable proparies mortgagedicharged 1o
Place: Delhi For Tata Capital Financial Services Limited DATE: 130612023 Autharised Oficer |Paraon the Sacurad Credilor. the pessession of which has baen taken by tha Autharized Oficar of Hara Housing

Firanca Limeed (s2cured creditor), will be sald on 30-Jun -2023 (E-Auction Date) on "AS IS WHERE
15", “AS IS WHAT E5" and “WHATEVER THERE IS basis for recovery ol outslanding duas fram befow
menlicned Borrawers, Co- Bornowars ar Guaraniars. Tha Reserve Prica end the Eamest Money Depesit
iz mertionad below. The EMD should be made through Demand DraftRTGSHEFT for participasing in
{hie Public E-Buction along wish the Bid Form which shall ba submitied o the Authorised Officer of the
Hero Housing Finance Lid On or before 29-Jun-2023 1l 5 PM at Branch Office: 27, Commanily
Cenirs, Bazant Lok, Vasant Vibar Hew Delhi-110057.

Gorparate ONF: Karakia Wal Street, 5th fioor, & 306-310, Andhen-Kurla Road, Andhesi East, Mumbai-$00043 : sl mmmmﬂfﬁ :;r,mmg tiEigmai.com n.:u::-ﬂm gr::;::rm Mer:g:nnd Pq?:.r:tslrm H:ff::‘ E:ﬁrl

wmww | = Mob: +31 971 TH0EE i : Co-Borroweris) | Amountaseon |  (Under
E-Auction Sale Notice of 15 days for Sale of Immovable Asset(s) under the Securitisation and Reconstruction of Financial Assets and ' ﬂ | Registration Number: Guarantor(s) date Constructive/
Enforcement of Security Interest Act, 2002 read with proviso o rule 8 and @ of the Security Intzrest (Enforcement) Rules, 2002 = - : | IBEPA-DO2 1P WODBHCEN B0k 1 28 | Logal HelriLegel Rep Physical
Motice is hereby given fo the public in general and in particular to the Borrower{s) and Guaramior|s) that the below described immovabla H ] . | Lot Dtk Fow Suibrifssion OF Clasms 08.07-2023 HHFDELHOU |dahner-der Singh, 25082021 | (Physical) As. Rs.
properties morlpaged/'charged 1o the Secured Creditor, the possession of which has been taken by the Authorised Officer of Ambit | t; . HWotice iz heraby given that the GENUINE CONSTRUCTIONS PRIVATE LIMITED has 18000003171 | Sapna Singh e 14'!1;?:;.13?*3-- Ll B
Finvest Private Ltd /Secured Creditor, will be sold on “As is where is”, "As is what is”, and “Whatever there is" on tha date and time H i commenced voluntary Bquidation on 08.08.2023 | 19/06/2023
mentionad herein below, for recovery of the duees mentioned hengm betow and Turther interest and other expenses thereon U the date of n _ Tha stakihalders of GENUINE CONSTRUCTIONS PRIVATE LIMITED are hareby callad Description of Property:- Bulll Up First Fioar, Wilhout Roo! Fights, (back Sidemorhem Parian), O1
realization, due to Ambit Finvest Private Ltd ‘Secured Creditor from the Borrowers and Guarantor(s} mentioned herein below. The reserve _ E - upon to submit a proof of their claims on or befors 08,07 2023 to the liquidator at the address Prapesty Bearing No.228, Out Of Khasra Mo, 1512, Village- Maliala. Colony Known A= Mansa Ram
price, Eamest Maoney Dapasit (EMD) and (a5t date of EMD depositis also mentioned harein below: : : mentionad agamst ilem 7. Park, In Block- E, Uttam Nagar, Mew Delhi-11005% {area Measuring 40 Sq. Yds Le 33.44 Sq. Mtrs)

Barroweris) | Guarantor(s) Demand Nolice Date Description of thelmmovable property [Reserve Price, EMD & Last] Date and time j 'I;Iir Tl:lurlu.'rﬁL:'ﬂl:ll.;nrrs ﬁ"r-:::ll :‘;;r;iiltllr::ur pﬁrn; :"_:JI;:;:nﬁ-I:‘:-:'-r:llurl.'lrl._rllrllg:lrrlr.-;tl:ﬁ -:‘r:lnhhl i|1I Fi::rr” ? H:q'.-ldl'l-ﬂl-‘ﬂ by Marth: 10F1 Widercag, East: ol Mo, 228 &, South: 20 Ft, Wide road, Wesl: Other's
I Loat -IIEM and Ameunt _|ALL THAT PIECE AND PARGEL OF Date [Irsﬂll'l'llﬁlﬂl |;|l Eﬂﬂ of E .H.II.I[:’[IIHI ii rnazﬂﬁﬂ stakeholders may g proot of claims in parson, by post or by electronic -HHFHEFI{:U e e e - -

e B e | ; o — Py ” -
1.0M CARDMOM  |Demand Notice Date 24-|FREEHOLD RESIDENTIAL PROPERTY OLD |Reserve Price: Rs.  |Date: i Foem B for Operational Creditor, Form G by Financial Creditor, Form D by workman or 19000005075 | Er:ﬂuwgqji Rs. 18,9531~ ol 12,50,000/- | 1.25,000-
2. SANJAY SANJAY | 01-2022 and Amounl of HUUEE HH-E?L HE;E HOUSE H-“E~ AREA |41,04,000/- | Rupees 30.06.2023 ! employes, Form E by Representative of workman/empioves, Foom F by ofher stakeholders |!.lrs SuUman 8% on 13062023
3. SEEMA HFLIIE. 551%‘4:.55%;-'(“ g.‘;;[r%ﬂ:ﬂ.ﬁ?:ﬂﬁﬁ;ﬂﬂﬁin&ﬂ%ﬂﬁu ;:lﬂ' l}n: ::.lﬂn:;ﬁ Four |Time: 11:00 i : Subrnissicn of false or misleading prools of clairm shall attrac penalies, Description of Property:- All thai piece and parcal of Flesidanial 2nd Floor, Withcat Roof Rights. Back
Loan Account No. pess Sixty Eig TEAH PRATERW B TS Baoakars: | iooang I ):.... o 02200 | .. Side, Build on Proparty bearing No-51-, Land Area Measuring 41.8 5g. Mir. 8. 50 5. Yarcs, Out Of
DELOODOOOOOS084 Lakhs Thirty Seven : : ves - |EMD: Rs. 4,10,400/- pm ' ' Gagan Gulali Khasra No-3906, Siluzied in tha area of Vllage- Hastsal. in the Colony Known as Vikas Nagar Extansion,
& Thousand Five Hundred (EAST : OTHER PROPERTY NORTH : {Rupees Four Lakh it unlimited LIGUIDATOR FOR GENUINE CONSTRUCTIONS PRIVATE LIMITED Part-Il, Uttam Magar, New Delhi-110053, alang with one bike parking on Ground Floor, with
DEL00000D01468g | Filty Five Only) as on |OTHER PROPERTY SOUTH : GAURAV ifan Thousand Four |1 LNl 'i Date: 14th of June, 2023 . common amenities written in Title Dacument. Plol No-51-A, Bounded by: North: Fict No-10, East:

11/01/2022 with future HOTEL WEST : Gali 10Ft Hundred Only) E’HEFEL:,?"S o Piace: New Delhi f A 2% Faet Wids Road, South: Plot No-51-B, Wesi: Gali & feat

interest thereon till the Last date of EMD mminute _ , | TERMS anD conpmion:

date of entire paymenl Deposil: 27.06.2023 [#ach) i h\ The E-auction will take place through portal hips:isarfaesi.auctiontiger.net on 30-Jun-2023

i (E-Auction Date) between 2,00 PH te 3.00 PMwith limied extenslon of 10 minules each,

E-auction will be conducied “anling”™ through M5, E-Procurement Technologies Lirmited on bitps/amibifirvest. auctiontigernet. Fordetailed terms
and condifions of the sale, please Contact M's. e-Procurament Technalogies Limited {Auction Tiger) [Help ling Mos Landline - 79-631 36880 551/
B37/ 842 Phone Mo: 926556281 8/4260062821,0265562819; Contact Persons: MrRam Sharma Email id:ramprasad@auctiontige.net, or
refer to the link hitps:/fambitfinvest auctiontiger net.

For further details, contact Mr. Wiy Sharma, Senior Manapar, Mobdia No. 9BETE71631 Emall Id vigy sharma@ambit.co & Mr Poeyush
Kulshreshth, Cluster Collection Manager, Mobde No. 8930444316 Email i peeyush kubshreshthaambit co of Ambit Finvest Private Limited, And
Wi Sandeep Kumar , Assistant Manaper Mobile Mo, 705301 6294 - Email 1D, Sandespkumar ki ambit.co of Ambit Fvvast Private Limeed.

Date - 14.06. 2023, Flace: Ghaziabad Sd/- Authorized Officer, Amba Fnvest Private Limited

i ' cribed ! B [y ] i salg bilw with
Registered and Corporate Office: YES BANK House, OF Western 'I:rlilfﬁaﬁ itg, (1] The prescrit : Tender! Bid Form and he § and canditions af will be avaika
Santcruz East, Mumbai — 400055 Inda. Website: www yeshank in | the Branch Office; 27, Communily Canlre, Basant Lok, Vasani Vihar New Dalhi-110057 belwaen

10,00 a.m. 1o 5.00 p.m. an any warking day. (2] The immovaible proparty shall ot be sald balow the
Email: commanications@yesbank.in CIN: LESTBIMHZ00IAL 0143245 | Reserve Price. (3) Bid increment amount shall b2 As, 10, 000- (Rupees Ten Thausand Onlyk (4) Al the
Regional Offica Al: Sth Floar, Max Tower, Sactor 168, Noida, ULP.- 201301 | N

: bids! tefiders submitted for the purchase of the above proparty shall be accompanied by Earmest
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES | ||

Maney as/mentidned above by way of a Demand DraftRTGS/NEFT favouring the “HERQ
3 | HOUSING FINANCE LTD." The EMD amount will be return 1o the unsuccessful bidders after
Pre Sale Notice of 15 days for sabe of Immovable Secured Asset under Rule &[5) read with ©
Rule B[E) of the Security Interast (Enforcemant) Rules, 2002.

YES // BANK

, ., conclusional Haﬁ-wtlm {5) The highest Boder shall be declarsd as successiul biddar proviced
Eiwaysipat hashais renady gualifiad to bid and pravided furthar that the bid amount is nod less than the

i L i M rea w-r:"-! i $r'a"._.¢*':‘|‘\(= discration of he Authorised Officer to decling acceptance of the highast bid
The below manlionsad immavabls property i5 margagad in favaur of Yes Bank Lid. la sacure the cradi faulll:EE.}..a.&éd ;.rrw‘ e Scn o] merals s cleay Inadequats as to make A inadvissbls 1o do 50,

by Mis. Knitmac India Lid through its Pariner {"Bomower’}. As you have negiecied the demand notice uw's 13(2) of the ® .
SARFAESI ACT dated March 25, 2022 and failed to pay the Cuistanding dues mentionad tharein, we have faken the | |

physical possession of the immaowvable progerly mentioned below on 14-09-2022 . \We alzo heraby inform you thal we shal
sall the below mentianed immavable praperty Through E- Auction on 30,06.2023. The detail of E-Auction viz.. Propedy
partizudars, Reserve price and Earmest Money Deposit (EMD) are asunder,

(6] Ve :prqsp-al:ll béddiis can inspect the proparty on 23-Jun-2023 betwean 11.00 A.M and 2.00
PMwith prior nr.pﬂmlmant (7] Tha parsondeclared 2= a successhul biddar shall, immadizialy after the
dedilalisn, depost®255,0f the amount of purchase money! highest bid which would include EMD
amound 1otk Authorsad Oificer within 24 Hrs. andn defaull ab such depisil, the praperty shall arthwith
be put to fresh2dction! sale by private treaty. {8) In case tha initiz deposit s mate &= above. thelnalance

Registered Office: Indian Rayon Compound, Veraval, Gujarat - 362266, " 1
‘_‘] CA F ITA L c ? te Offlce - 10" F }IH Tack PF' k Nirlon C i : N Hub Mall Name of Borrower | Mortgagaor | Scheduls Amount Reserve EMD I anfouniiof the puriazer meney pavable shall be paid by the purchaser o the Authorised Oficer on or
£ gl OTporate LITCR QOF,h TRCK Fark, NIHoR Lomprex, ear RubMal, Guarantors | Partner and addross of property & Date Price bafiore tha 5h-day froen the date of confirmation of the sale of the praparty, exclusive of such day or il the
G FINMHLING ADY Goregaon (East), Mumbai-400 063, MH. . Knimac hufia L1d. thromh 2 Birecios A Ertirs Third - - - 15th day be @ Sunday or ather haliday, shen an the first offica day after the 15th day.
= Pl 13 Lid. through As Llireciors AGiress Ll s ' 3. B 9] Intha event of default of arvy payment within the period mantoned above, the progesty shall be put 1
E-AUCTION SALE NOTICE ~B-13, A-2, First Floor, Asha Park, New Defi — 110018, |Floor_Without| 2.68,97,485 | 99,00,000 | 9,90,000 e s oy prvale ety The deposit incieling EMD shllstand unﬂmﬂ i A
30 days Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Also AL J-3798, Rajou Garden New Dehi, 110027. {Roof Fights off _[RuBSES | Rupees | (Rupoes D Soose s S
A " : ree Hold Buit| Two Crore ; @ suinject o Mefingl approval of Hero Housing Firance talle of arry Encumbrances, known
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (8) of the Security Interest (Enforcement) Rules, 2002. ‘f;"m:“'_'h Sirector Mis. Knitmae Inia L. Addage. |UB Property| Sixty Eight |  Ninety H'ﬂf Lakh the HERD HOUSING FINANGE LTD, Io which the praparty = liabie: Nat Known. Claims, # any, which
Whereas the Authorized Officer of Aditya Birla Finance Limited | Secured Credrtar had taken possession of the fullowing secured assets F'.I I |E-| 312[5 3 :f rDr.EII '1 quﬁ nrn-EI warka O "E_':'_ Bearing No.| Lakh Ninety Mine Lakh nety have baen put forward 1o the property and ary athar known parficitans bearing an its natyre and value:
pursuant to natice isswed under Sec. 13(2) of Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest 11%":'?2' i:; : 'LI -EIJ??IE: ',:'; FirstEI-EItEr:r .ﬁ.sh‘;aP ﬂ‘iw 106, Block - 0,|  Seven Only Th;:;a}nd ”E'g*l-;;':g"”:‘"-‘r‘nf't;:tﬂéﬂ]"%ﬁ“ﬁgﬂé?ﬁﬁ*ﬁﬂ;?&ﬁ"& mflsfg?“nﬂ_fnggugﬂf_m
Act, 2002 (SARFAESI) for recovery of the secured debis of the secured |:rIe|:Ii1I|:nr,!|:-r the dues as mentionad herein babow with further changes Bl A1OB1E. I_'.Guar‘dll'llur':. - ' frr:f:.;e“ash%nrn;g Thlu:uiand Pmmnﬁ: Lo it garr, I'E.;:;W b gmﬁwm el ﬁl;:n WPE;DET' w2 6T
and cost therzan from the following Borrowers and Co-Borrowers, Notice is hereby given to the public in general and in particular to the 3. Mrs, Anita, Director, Mis, Knitmac India Lid. Addrass-|Sector - B Hu: er d I arty, shal be payabie by the highest bidoer over the highest decianed bid amount. The payment niseds
Borrowers and Co-Borrowers that e-auction of the following property for realization of the debts due to the Aditya Birla Finance Limited Plot Mo. 106, 3rd Floor, Block D, Sector-8, Dwarka, Delhi- |D w a 1 k a| and Eiah o b deposied by te highast bidder in the PAN of the company and the copy of e challan shal be
will be held on "As is where is” “As is what is and “Whatever there is” basis 10075 Also AL: A-128, 20d Floor, Sactor-19, Dwarka, New |Re sidential| Frve {ﬂ:ﬂ e T
' : L i i gn B advertisemant andin 1o 1he presscribed tender o, sucoessiul bickdes/ purchaser shall bear a
K -8 . . 5 h 2 ) ¥ L o A A f o T L
DATE & TIME OF E-AUCTION : 22.07.2023, BETWEEN 11:00 A. M. TO O1:00 P. M. New DS 10015 Ao AL Fot No. 30, Dok, 20 [ Dvark, Now|  May 31 oo (15 o Fthtied Ot i ool Bt oo o
LAST DATE OF RECEIPT OF KYC & EARNETS MONEY DEPOSIT (EMD) : 21.07.2023 Floor, Sushant Lok Phase-3, Gurgaon-122011, |Delhi. 2023 posipane | cancel the tender without assigning any reason thereal ard alsa to modity any terms
ion o Properties | Secured Assets tiemand Yotice Date znd {"Mortgagor, & Guarantor] and condiians of this sale without any prior nofics. (17) Interested bidders may contact
Mame o the Borrawers & Ca-Borrawers omh Wir. Raj Mishra at Mob. Mo. 8971808985 during office hours {10.004M fo 6.00 PM) or mail on
and Type of Possession Price (in T) | (EMBN(r of AP) (inT)|  Total Ameunt {ia 7) 4. Mr. Tula Bosak, Director, M's. Knitmac india Lid. assetdisposal@herohilcom by mentioning the account no. of property/borrower,
1. M/s. Aisling Global Corporation Al that Piece & Parcel of the Property 4750.000/- O IL2071 .l‘-dd'.EE-E. -RZ C-37, Nihal Vinar, Nangioi, Nilothi, West Delhi, 18) For any other details or for procedure ondine training on e-auction the prospective bidders
praprictor M, Piyush Barg Bearing House No. 117 Teacher Colony [E : % 44 41102/ Deelhi-110041. Also At B-13, A-2, First Floor, Asha Park, mlmntau the Service ll"rwll:ler. Mz e-Procurement Technologies Limited (Auctiontiger),
i i . | (Rs.Forty | 476,000/ ; = Mew Delhi-110018. *Guarantor’) :support@auctiontiger.net
Z . Piyush Garg I':has_are No. 530 (Hew Ehm_ra No. 1453), Seven | (Rs.FourLlakh (Rs. Forty-Four Lakh The Borrower | Guarantors(s) Security Provider {s) & Legal Heir {s.) are hereby requested to repay the outstanding 15 DAYS SALE NOTICE TO THE BORROWER/'GUARANTOR/MORTGAGOR
|| o.M Mahendra Kumar Garg Dadn Pargana, Dadn, Ghanabad, Uttar : : Forty-One Thousand amounl: Rs. 264,97 485/ (Rupees Two Crore Sixty Eight Lakh Ninety Seven Thousand Four Hundred and Eighty : -

LakhSixty |  Seventy Six A . il P : g . ¥ red and tig The above mentioned BorrowerMortgagorGuaraniors are hereby noficed to pay the sum as
3. Mrs. Sangeeta Garg Pradesh-200 207 Bounded by ; -East by One Hundred Two Five Only) due as on May 31, 2023 together with subsequent inferest and other charges thers upon, within 15 Days of menianed in Demand Natice under saction 13{2) wilh as on date interes! and expenses before the
0. Saham Singh & Wie. Piyush Gang - Dther House; “West By : Boad; -North By Thousand | Thousand Only). Dnly) Due a5 on receipt of this notice as per the provisions undes the Rule 8(5) read with Rube 8(6} or the Security interest (Enforcement) dale of Am:tlinn lailing which 1h1a properly shall be auctioned and balance dues, if any, will be

LN - MSFLAROSE 000059600 & ABFLNDDSR0000093537 |. g : Only). 20102071 Rules, 2002, If the Bormowen GuarantodsjSecurity Providen|s). & Legal Heirs fails to repay the debls. the properties recovened with inferest and cost Irom you,

| - Dner House; “Sowth By : Dner Lard ! mentioned herain above wil be sold on "AS IS WHERE IS BASIS®, "AS IS WHAT IS BASIS, 'WHATEVER THERE IS

For detailed ferms and conditions of the sale, phease reler fo the link provided in
https://uat.herohomefinance.in/hero_housing/other-notice

on Hero Housing Finance Limited (Secured '...-rEdIt:I' 5) websibe i.2 www.herohausingfinance.com
DUSING FINANCE LIMITED

AUTHORISED OFFICER

Mr. Sunil Yadav, Mob- 9818840495
Email: asseldisposal@herohfl.com

For detailed terms and conditions of the sale, please refer 1o the link provided in Aditya Birla Finance Limived ' Secured Creditor's wiebsite
i.2, hitps://personalfinance.adityabirlacapital.com/properties-for-auction-under-sarfaesi-act.aspe.

Contact Nos.: Aditya Birla Finance Limited, Authorized Oficer -

(1} Mr. Mukesh Kumar Choudhary (mukesh.choudhary@adityabirkacapital.com) Mab, No. 9343976618 | 9004266300

BASIS" and "Ma RECOURSE BASIS" (including encumbrancas, if any, | through E-Auchon as menfioned abava

Ciherinformation; The mfarmation about figafion/casesis as iollows
1. QA Mo, 80102022 pending before Hon'ole DRT-2, Delhi;

2. FIE Mo, (MB5/2022 PS: EOW, Delhi pendirg investigation;

3. CCNo. BDB2022 pending af Patiata House Courts, New Dalka.

Date: June 13, 2023,
Placa:Dalhi

kT [
Authorisad Officar
ADITYA BIRLA FINAMCE LIMITED

DATE : 14-Jun.-2023
PLACE : DELHI

Placa : Ghamabad, Uttas Pradash
Date : 14062023

financi“. ep. .in

Sdi- (Authorized Officer)
YES BANK LMITED

New Delhi
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Ludhiana Date: 17-07-2023
next date, purpose of case, orders and judgments
as well as other case information is available on
http://districts.ecourts.gov.in/ludhiana
Kotak Mahindra Bank Ltd Vs
Shiv Singh Raghuwanshi

CNR NO: PBLD03-043641-2019
Publication Issued To: Shiv Singh
Raghuwanshi Address- Auth Sign R/o M/s
Maa Shakambhari Corporation Jagdish
Colony Nr Gulab Bhawan Guna Madhya
Pardesh 02 M/s Maa Shakambhari
Corporation Through Its Auth Sign Shiv
Singh Raghuwanshi Jagdish Colony Near
Gulab Bhawan Guan Bhopal 473001
Madhya Pardesh
Whereas it has proved to the satisfaction of]
this court that you the above named
accused/ accused persons can'’t be served
in the ordinary way of service. Hence this
proclamation under 82 of code of criminal
procedure is hereby issued against you
with a direction that you should appear
personally before this court on 17-07-2023
at 10:00 a.m. or within 30 days from the
date of publication. Take notice that, in
case of default on your part to appear as
directed above the above said case will be
heard and determined as per law, in your
absence. for details logon to:
https://highcourtchd.gov.in/?trs=district_noti
ce&district=ludhiana JMIC Ludhiana
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Muthoot Mercantile lelted

| | Regr:: Office: ‘Muthoot Flears” Opa:W & C Hesailal, Thycawd Trivardriam Kerala - G330

GOLD AUCTION NOTICE )

Mot 15 Bereby given Tor fhe inlcemalion of & concesred Thal Gokd amaments pledged wilh Iha
undermentionad branches of the company in different branches af Delbd for she periad which wene
ovandue for redemption and hawe natbeen redeemed sofar in spite of repeated noficas, wil be auctioned
an 24-06-20273 at lha spacifiad branch as par tha dateds ghean below.

Specified branch: NAJFGARH (Ph:l471-2774500, PH:011-25014132).

PLEDGE HWDE: MWajafgarh;d737 40764261 41604367 5178,5274 5406 Laxmi  Magar:3187,
F257 3565, 3TE5 36440, 3068, F944 3045 3557 4049 Bunder  Vikar 1721,1747, 1788, 1052, 1853, 2483
2759, 3502, 3003, 3565, 3068, 3060 3575 Nawada: 35062715 Pankha  Road:4034 41685 5514, Laxmi
Magar Shakarpur3s1b 3532 3052 3630 3635 3675 Kartar  Magar:4545 4561 A657 GO0 65206535,
Fh54 G567 B50T GEOT BEIB 6506710 6730 Karawal Magar-5E7) EO03 6272 B3O8 6355 6591 6505
GETH,6T5B.655T §969, 7231 7237 761, 7416, 5601, 5504 Q658 9661 8520 5330 9985, 10007, 10075,
10052 Bhajanpura: 1120, 71541200, 1265, 1278, 1279, 1287, 1280, 19181972, 1577 2004 Palam Colony:
1164 Adhyapak Magar:4074 Uttam MNagar: 1013 Kirari: 1174, 1239 1236 1367 1487 2082
Mahru  Place; 191520064 LadoSarai; 1260, 1566, 1724, 1658, 1919, 1505 Narela: 1554 1985 2253, 2322,

lrh:l'l

Place: Trivandiim, Date: 13062083

23T Jeewan Park: 1350, 13701382 1190, 1384 1335 1400, 1402, 1404 1407 Mohan  Garden: 1046

Morh Gondaz 1351 Kapashera: 1151, 1164, Maveen Shahdara: 1287 1291 1300

for Muthoot Mercantide Limited, Chairman
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BEFORE THE HON’BLE NATIONAL COMPANY LAW TRIBUNAL,
NEW DELHI BENCH- VI AT NEW DELHI
CAA-35/ND/2023
(in connection with Company Application No. CA(CAA)-17/ND/2023)
IN THE MATTER OF:

UDAYAVEER FOODS PRIVATE LIMITED
(Applicant-1/Transferor Company no. 1)

And
DURANT (INDIA) LIMITED
(Applicant-2/Transferor Company no. 2)

And
RTC RESTAURANTS (INDIA) LIMITED
(Applicant-3/Transferor Company no. 3)

With
HOTZ INDUSTRIES LIMITED
(Applicant-4/Transferee Company)

AND

Their Respective Shareholders and Creditors

Whilst care is taken prior to
acceptance of advertising
copy, it is not possible to verify
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

DAV Post Graduate College, Varanasi
(Accredited by NAAC with Grade A+)
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Hiring of Consultant in DAV PG College, Varanasi

Advertisement No.: 03/2023/DAVPG/CC

We are looking for a consultant with extensive knowledge in
the field of New Education Policy Value Added Course like
Media centre, YouTube Channel, Journalism, Audio Video
Recording, Anchoning,  Vlogs and other carcer orented
programs. Candidate should possess atleast 20 years of
relevant experience in the field of Journalism and Mass
communication. Preference will be given to those candidates
who are awarded at national level in the field of
Journalism. Apphication On Plane Paper with bride Resume for
the post of Consultant

For more details see college's website :
www.davpgevns.ac.in

Dated : 14-06-2023

Secretary S Manager

SNEIESSNEE R GG
FIARS 9ga F&: L51109DL1985PLC380163
Yoliga prIfea: Q—adid, W—216—a TRM Td, <Y RNF TR, 3 fecli—110 096
WD FER+ 91-89204 37394, IWGT IS senaointernational6@gmail.com,
aawsa: www.senaointernational.co.in

ITRST BT ANfeH
BN B IRRYRD! DI TIGERT Gad far Sar 8 & duel (e vd gemas) Hasmae)
2014 @& WA ST HUAl AR 2013 T IRT 110 & AR, EGRAT W1 dF, HU|
10 T, 2023 B URCd ddc AfeH f&Aid 09 S, 2023 B HUAl & I ARG
ST T 09 [, 2023 P IWREARDI & IR H fAW@E < 8, ¥ dadhdl Kid Jaasol
&Y, AR 98 galaei™e Aem | dfeT 9fd dRed Joie & Hread & uIRd )" &7 IR
PRAT B, DI TN FHhed AR IS ARATHSD a0 & AT T URTe daic BiF 3y
U [0, WUS S1F THIBT & A1 UT R &I BRI GRT B forar o7 |
IRRYRG & < 6 $—aICT &I fddhey W Iuaad 2 S 14 S 2023 BT FIE 09.00 o}
A IYS BN 3R 13 TS, 2023 B AW 05.00 qo FA BT |
dUl & owe Hed F s fAdle AR @, WfAeRET Suel Wmedl, H¥™ wdiy
TAIRIUCH & UICR, Aegdl AT UH3648, Ul 2148 P STd AAUA UfhaT HI e
IR IRt Te ¥ HaErfeld ava @ foly wded & wu # g fHar 21 IeRuRe! 9
IFRY B b puam e < o faffdad =1 gor iR swieRd URed dolc Wi, Hdled
% T 13 TS, 2023 BT AW 500 go1 qH Ygd 9T AT | I Iy iR 9T & a1q
T T UREe defe B iR $—aiel Bl U A9 ST Oi¥ b U7 IRRER®T 4 STy
uTe & 8l gU B |
Plz W WRURS 5 dRed defc B I T8l gl 8, U A geilde URed deiq
BH B oY SR FR Tl 8 | STh Faua & Aead | FaaH A Gared fhedl 9 R
S A ¥, TIRURD] A FJRY 8 b  #7 PBRoT BfpT AT I $—Hel: senaointernationalq
@gmail.com W FUD N |

ffoes Asd & ARATTAR

I GIRN geRFa faficy

&I/

PHRUT BfAPT A1

fa=ip : 13—06—2023 faev®
WH ;8 e SIMETT: 00034343

= S AN
SATDEIT dI-URT TellHCs
PlURe Uga™ W& L67120DL1982PLC382399
Yoliga prIfaa: di-did, W—216—§ WM dd, < 3RN$ TR, T3 fAecli—110 096
WUD e+ 91—89204 37394, WS 3MFS: akanksha.viniyog@gmail.com,
Jgarge: www.akankshaviniyog.com

MRYRD! B ANfeH
BN H IRRYRD! DI TAGERT GRad far Srar € & dusl (e vd aemas) Hasmae)
2014 & T UfST U AFAFIH 2013 BT URT 110 S IFIAR, ARG AHT TP, |
910 T[F, 2023 B UREA dac Afed w09 T[H, 2023 B BTN & S INRURD
ST AT 09 T, 2023 P IWREARDI & IR # @S I 8, I dardhdl wid Jaasol
fafice & 3o & sfaad) IRl o) wWftes SfRST @ fou Sa w8l & JivT o
&Y, RN 98 gaiagi™a Aream | dfeT Afd dRed doie & Aread J TR ) &7 TRaT
FRAT B, DI IRAIMAT Hhod IR IHD ARATHS fIaR0T & 1T Uh URTe dalc B 3N
T 9-0d], W€ TF fwIer & A Ud o & & Q_1 & forar o |
IRERG & & 6 $—aIfT &1 fadwey W Iuaey 2 S 14 ST 2023 BT FEE 09.00 o}
A IYS BN 3R 13 TS, 2023 B AT 05.00 qo FHA BT |
FUl B fFowe dea 7 s e gER wn, AfdRET S Amedl, fHE UdN
TAIRIUCE & UISHR, ARl AWl UH3648, Ul 2148 P STd AQUS Ufshar &I e
IR IReEft Te | Harferd avw @& foly dded & wu # g fhar 2| eRuRe! 9
R 2 b puam &g < 5 fafdad w_1 gar oiR weRd URed dofc Wi, ddlerd
@ U 13 TS, 2023 P W 500 o1 dF Ygd ST a1y | S fafdr ik w9 & 91d
T T URed doic B iR $—dicl & T JF1 ST 99 fh 08 IRRgRe ¥ S99y
T & T8l gU § |
®rg Al TRURS ORI UREA delc BiF T 81 83 &, HUl I gwiidbe dRed doid
B B oY SR TR FHhAT 8 | STh U5 & Ad | e 9 Gaed fhd W R

T HEa H,

fesid : 13—06—2023
WH : T8 Ao

FRURPI A FRY & & I o = Sfdr o F g4
akanksha.viniyog@gmail.com W dUd & |

ffcee Aed & ARATHR
T st fafaRT fafics
B/

BT HfHT 9]

IR

SISET: 00034343

we,

T wE o

fafr - 13.06.2023 N A
TR 1_-1-‘:" Tl P A TE0033

g HEAT TS oRI=-26
e (Fm=) forar, 2014 o T
30 T AFETO H |
S W, s P,
Tt &=, g Faoelt & ey

ey ATEIIA, 2013 1 IR 13 9 EWR )

HIE FEAT () R, 2014 T a0 (5) (1)
iff HIs A

(CIM; UEiEﬂﬁﬂHiHEﬁFLEﬂEHiHﬂ}
TR ot el T ol - 304, 6w H 91,
wurafter = nfdtae sivca,

18 faeddl —1 10008 H € & 5 4

« v « « TS BT~ TS
G | B o G R A I | A T G e
g gIE 3 oage B e 203
o ST 1304) T I e Ay At #
FAwd T & THEEa e e
ararenfl ols el & <ave gdn v §
wWEERT B F o 28 Wd| 2023 W
HTHT FERI ] g ¥ mig S
W 3 M H T o R A TR
5 e o e E AR |

gﬁqmaﬁ‘uﬁzﬂ
() e, 2014 % e
30 = ST ]

H=a Ty T, s e,
a4l &=, 12 faeddl & woe
T HETTEE, 2012 T ST 4 T T 4]
aft e (e P, 204 @ B 30 (5) (1)
u«mrl i

Tt gaﬁaqa qﬂgﬁm R
{ElH UE?12GDL1‘BE£FLI’.‘.=D21'DE‘I}
EERED '-|-.-1|-.-r T ; 304, ﬂﬁlﬁl‘."ﬁ
eﬂuui'rn e Hntd A LI ER)
T3 fareelt —1 10008 3 F, 5701 7
- ST =i T
TR AT --‘url'-‘u e A ot & £ e we
TR W T e e, 2013
) 7T 130} H sl ade o T R A
Trarar &9 Freer 8 wawe oy e I
wrAEfe w5 $ fy 28 ady 2023 @
| 1 v B o 30 ) W e T e e sl )
T & Gy J AT & T s TR
# e o e ae dit e wbi g &

AT B TR Sy o A i
& gft =g mits an o wnfda g & o
Tz @fh =1 a1 e B sy wiEd
& Er—2 9 jwww.mea.gov.in) 9
freran oo ® ww & o vw T 99
R v foe 1w o o e &
e afeabia B o gy Al anofs Sl
Frire =t 79 g ® wenE A o A
e (14) B = Ao e Febees, el
e, et e Aare, §i-2 @B, g
ad, tfad faaare sotaa va=, Weiat
wimdan, 4§ fRefl—11o003 & 956
BN GIET Wl T & A B A FEE
AN T TAF AT Taiidd Fraeg 0
EE e
304, Hon A, voralio e aaliaa
i, 1 (el —110008

aeE & em R yaEs S AR E
T S e EiaE e

_ BEALS
Foreien 21 A ()

fei® 13082023

ey - 1 ! Y1 00ETTES

A T T T T W S
o ofy fEf =ife % feg wfeg € & &
ae @it ar ot P Brerag gy ega
BT THEHT—21 Ui o (www.mca.govin) 5
frmm Tuf B¢ Whar & W UF Ul 09
for we T w1 e At g e
Fo Fiewriiad 8, & T a0 S S
Presms 1w HEa @ w6 i 9
oigE (14) fasi & i sfa Frdas, aoh
4, FaE & g, -2 f, g
ad, wika dgara sivatan wasr, drelian
wivdEn, 4 feefi—1io00a = v
A B 9 Wl @ AT TEdl uig amaeE
T 1 = Freterm oeitaw st
PR B
04, T W3, TordE = F e
wivcia, 73 el —110008
.}||~|q¢'<nﬁ? 1%7{ J'fﬁ Jﬂ|*1hfﬁ?##?ﬂ
i e s wrHT s
Bl S —
iﬁﬂﬂl H\_ﬁ-‘q Illal-c.'ﬂ |.'|]

FNHTEUA  poerTes

fara ; 13.06.2023
W - 7 Tt

- AME[T hlwe

wferqfer f&q (ac)

AMBIT FINVEST PRIVATE LIMITED

i Frafer : @afdar dfa wie, 5a7 T, T 506-510, ENI—gelt AFT, N1 gd, a§—400093
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the undersigned to any person requiring the same on payment of the
prescribed charges forthe same. Sd/-

Adv. SP Singh Chawla
CorplLit Consultants (Advocates & Advisors)
W-104, LGF(Rear), Greater Kailash-1, New Delhi-110048

e & e Frm o el W B s e weEs iy e S SR S hipssd personalfinance adityabirla-
capital.com/properties-for-aucticn-under-zarfaesi-act.aspx o |
(1) # W FAE NET (mukesh.chondharyia aditvabirlacapital.com) 9EE= A, 9343976818+

BOCE2E630D

LA

A . MbEEER, TE UEW

fafe . 14082022




